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(b) ¥ so, the number of persons

Rilled and whether any enquiry imto

the incident has been ordered; and

(c) if s0, the outcome thereof?

THE MINISTER OF DEFENCE
{BHRI SWARAN SINGH); (a) Yes,
Sir. The accident actually occurred
on the 7th of September, 1974.

(b) All the eight personnel on
bpard the aircraft were killed. A
Court of Inquiry has been ordered
to investigate the cause(s) of the
accident.

(c) The proceedings of the Court
have not yet been finalised,

‘Nepal deprived of Kosi Benefits’

598. SHRI JAGANNATH MISHRA:
Will the Mmster of EXTERNAIL
AFFAIRS be pleased to state.

(a) whether the attention of Gov-
ernment has been d awn tg the Press
Report dated the 18th September, 1974

under the caption ‘Nepal deprived of
Kom benefits’; and

(b) if s0, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFF-
ATRS (SHRI BIPINPAL DAS) (a)
Yes, Sir

(b) The correct position concern-
ing the benefits accruing to Nepal
under the project has already been
explained to the Nepalese authorities
at various levels on appropriate
occasions in the past,
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New Steel Development Polloy

600. SHRI ARVIND M PATEL.
SHRI D. P. JADEJA:
SHRI K. MALLANNA:

Will the Mimster of STEEL AND
MINES be pleased to state;

(a) whether his Ministry has formu-
lated a new steel development policyy
and ,

(b) 1if so, the salicnt features there-
of?

THE DEPUTY MINISTER IN THR
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD)' (a) Ne,
Sir.

(b) Does not arse

Subsidies in Excise Duty om Sugar

601 SHRI M. R. LAKSHMINARA-
YANAN: Will the Minister of FIN-
ANCE be pleased to state the subsidies
in Excise duty given to the suger fas-
tories for the season 1978-74, Stale-
wise and factory-wise?





